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2883. SHRI NARSINGRAO SURYA-
WANSHI: Will the Minister of INDUS-
TRY be pleased to state:

(a) Who;.lwr Bidar district (Karnataka)
is included in the list of No-Industry dis-
trict; and

(b) if so, what steps héve been taken by
Government to set up industries in Bidar
district?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI VIR-
BHADRA SINGH) (a) and (b). Yes,
Sir, Inﬁormauon on various steps taken for
mdustnahsatlon of Bidar District is given
in the Statement laid on the Table of the
House. [Placed in Library, See No. LT-
6116/83].

Plan outlay for States for 1983-84

2884. SHRT KUNWAR RAM: Will the
Minister of PLANNING be pleased to
state the plan outlay for the different
States for the year 1983-84 with special
reference to the plan for welfare of Sche-
duled Castes and Scheduled Tribes?

THE MINISTER OF PLANNING
(SHRI S. B. CHAVAN): A statement
showing the outlays on the Annual Plan
of the States for 1983-84 is laid on the
Table of the House. The details would be
indicated in the Annual Plan document
which will be placed before Parliament as
soon as possible after the presentation of
the State Budgets.

Statement
Annyal Plan 1983-84 Outlays

States (Rs. cores)
Agreed
Outlay
1 2
Andhra Pradesh 826-00
Assam . 238-00*
Bihar . . - . 681-00
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1 2
Gujarat. 900°00
Haryana 40700
Himachal Pradesh 14000
Jammu & Kashmir 18500
Karnataka 57500
Kerala 320°00
Madhya Pradesh 855°00
Maharashtra . 150000
Manipur 52° 30
Meghalaya 5632
Nagaland 51°00
Orissa . 345°00
Punjab 440'00
Rajasthan ;1.01 *00
Sikkim 30°50
Tamil Nadu . 84500
Tripura . 58+00
Uttar Pradesh 129000 **
West Bengal . 54000

Total States 10736+ 62

* Yet to be decided.

** Rs. 1375 crores including Hill Arczs
outlay of Rs. 85 crores.

Increase in incidents of violence against
' .« weaker sections . .

2885. SHRI AJIT BAG: Will the Mini-

ster of HOME AFFAIRS be pleased to
state:

(a) whether Government have made
any analysis of the increasing incidents of
violence against the weaker sections of

the society including Harijans, Muslims
etc.;
(b) if so, the details of the analysis

made:
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(c) if not, the reasons. for not making
such an analysis; and

(d) whether Government propose to
make such a study in the future, if so, the
details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) to
(d).The factors responsible for ~such vio-
lence particularly against Scheduled Castes
are Socio-economic in nature have been
analysed in the Union Home Minister’s
D. O. letter No. III. 11011|4|80-NID(D)
dated 10-3-80 a copy of which has already
been laid on the Table of the Lok Sabha
in reply to the Unstarred Question No.
1077 dated 19-3-80.

As regards crimes on Muslims, the Gov-
ernment feel that communal disharmony is
not merely a law and order problem but
is indicative of causes deeply rooted in
cultural, social, economic and other fac-
tors. In this context, the Governments of
Andhra Pradesh, Bihar, Maharashtra,
Uttar Pradesh and Gujarat have been ad-
vised to constitute Working Groups for an
indepth study of the communal problem
in certain sensitive areas.

-,
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(7) STdvmafaw & seam &
fag da1x fFUaT wEEH w7 AW
T &7 ‘
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Tt qae fawm grar At g o
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arum, 37 w9 farsmoar

(w) g7 wfaw Wz FISOdT
I Sar-mrias sqiddar 9@
favwz s¥T |

Pension to freedom fighters of Maha-
rashfra

2887. SHRI A. T. PATIL: Will the
Minister of HOME AFFAIRS be pleased.
to state:

(a) whether some cases for freedom
fighters pension from District Raigad,
Maharashtra State are pending with the
Government of India if so, the particulars
threeof;

(b) the reasons for delay in finalising
these cases; and

(c) the time by which these are likely
to ‘be disposed of?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH): (a) to (c).
Yes, Sir. 63 cases for grant of Samman
Pension are awaiting finalisation from
District Raigad of Maharashtra State for
want of State verification/entitlement re-
ports and|or necessary information|docu-
ments from the applicants. ~These cases
would be finalised as soon as the same is





